Filing under clause (d) of sub-regulation (5) of regulation 31 of the IBBI (Liquidation Process) Regt

Name of the corporate debtor: M/s. Anil printers Ltd.; Date of commencement of liquidation: 15.10.2019 ; List of stak

. . Summary of claims Amount of
Sl. Category of stakeholders Summary of claims received admitted contingent Ar‘?"“”t (?f
laims claims rejected

No. No. of Amount No. of Amount ¢

1 Unpaid insolvency resolution - - |o 0

2 Liquidation costs incurred till 7,282,565.72 0 0

3 Secured financial creditors 2 1,016,014,298.24 |2 1,016,014,298.24 |0 0

4 Unsecured financial creditors - - |o 0

5 Operational creditors (Workmen) 1110 9,856,147.00 |110 9,856,147.00 O 0

6 Operational creditors 4 1,657,331.00 |4 1,657,331.00 |0 0

7 Operational creditors 5 44,147,008.00 |5 44,147,008.00 |0 0

8 Operational creditors (other than |8 15,272,642.17 |8 15,272,642.17 |0 0
9 Other stakeholders, if any (other - - |0 0
Total 129 1,094,229,992.13 129 1,086,947,426.41
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0 NA
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